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ibt reception of the U.N. Secretary- 
General in Delhi, terming it as 
t:orrect but coor ‘non diplomacy’ etc.; 
and

(b) if so. the steps Government are 
taking to counteract such false pro­
paganda?

The Deputy Minister ot External 
Affairs (Shri Anil K. Chanda): (a)
Some newspapers had described the 
reception accorded to the U. N. Secre­
tary General in New Delhi as ‘cold*.

(b) The full facts of the reception 
accorded to the U.N. Secretary-Gene­
ral weie immediately brought to the 
notice of all Indian Missions abroad. 
The Secret ary*General himself denied 
the allegation in the course of a Press 
ConfereiK e in New York and said that 
the reception i4CC0rded was ‘a pleasant 
and a nice one* .
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C onstruction  of Shops

*592. Shri Radha Raman: Will the 
Minister of Rehabilitation be pleased 
to state:

(a) v'hether there is onv proposal 
to construct 80 shous at Rainesn 
Nagar:

(b) the amount allotted for the pur­
pose and lor the proposed market 
near Red Fort in Delhi for displaced 
persons;

(c) the dnte by which the buildings 
are expccted to be ready; and

(d) the type of buildings to be con­
structed?

The Deputy Mlniiter of Rdu^bOHa- 
tion (Shri J. K. Bhonsle): (a) Yes.

(b) The estimated expenditure on 
the shoDs in Ramesh Nagar is Rs 
2,08,700/- and that on the Market 
near the Red Fort is Rs. 10,30,500/-.

(r) Shops *n Ramesh Nagar are ex­
peeled to be ready in June 1955 and 
those in the Market near Red Fort by
August 1955.

(d) All shops will be single-storey­
ed.

Shri Radha Raman: May I know
how many shops are being construct­
ed in the Red Fort area?

Shri J. K. Bhonsle: 4)0 in a place
called Pleasure Garden Market aiid 
861 ill Lajpat Rai Market.

Shri Radha Raman: To whom are 
these shops to be allotted? Arc there 
particular areas from which shop­
keeper.' will be evicted and brought 
here? *

Shri J. k. miODKle: They will be
allotted to eligible shop-keepers, and 
actually the allotment is not done by 
us. It is done by the State Govern­
ment.

Mr. Chairman: What the hon.
Member wants to know is whether it 
is intendi\i th t̂ shop-keepers from 
particular areas ur colonies would be 
brought here, or would these be open 
to all displaced persons or will they 
be given priority?

Shri J. K. Bhonsle: Primarily for
those in I.ajpat F.ai Market.

Shri Radha Raman: May I know
what the Government have decided 
with regard to the shifting of the 
Lajpat Rai Market shop-keepers, mak­
ing that area permanently suitable for 
shop-keepers as well as tenants?

Shri J. K. Bhonsle: As I have said,
M̂e are constructing 864 shops there. I 
understand about 250 shops have been 
vacated and the area has been given 
over to us, and the engineers are busy 
preparing the plans
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Shri RanUia Raman: May 1 know if 

these shop-keepers who will be asked 
to shift from Lajpat Hal Market to 
this Market will have to pax the same 
rent as they are paying now, or will 
there be some difference?

Shri J. K. Bhonsle: No. Sir. They
wll have to pay according to the rent 
that would be assessed on the cost of 
constructions.

L ocks

5̂93. Shri M. S. Gtinipada«wamy:
Will the Minister of Commerce and 

Industry be pleased to state:
(a) the reasons for importing door 

locks, suit-case locks and other locks 
from abroad; and

(b) whether it is a fact that due to 
these imports, many persons have 
been rendered unemployed in the 
country?

The Minister of Commerce (Shri 
Karmarkar): (a) Restricted imports
of ‘door locks’ and ‘suit-case locks’ are 
allowed partly to supplement the in­
digenous production and partly
to give an impetus to the in­
digenous manufacturers to turn out
locks in competitive quality and price.

(b) No, Sir. .
Shri M. S. Gumpadaswamy; May 1

know the total value of these goods
imported in 1954-55. *

Shri Karmarkar: I could give my 
hon. friend the amount for which they 
were licensed.

January-June, 1954:
Door locks Rs. 39,299
Suit-case locks Rs. 58,317

July-December, 1954:
Door locks Rs. 80,551
Suit case locks Rs. 91,994

About imports against these licen­
ces, I have no figures.

Shri M. S. Gampadaswamy: May I
know the import duty imposed on 
these imports?

Shri Karmarkar. It is a« high as
•6-2/3 per cent.

Shri M. S. Gumpadaswamy: Is tha
hon. Minister aware that these foreign 
imports have led to serious competi­
tion as a result of which local locks 
and local materials have gone out of 
the market and there are no purchas­
ers?

Shri Karmarltar: It is not a fact that 
the local locks have gone out of the 
market, and one of the intentions is 
to have a healthy competition between 
imported locks which are imported at 
a higher cost bearing this high duty 
of 66 2/3 per cent and internal pro­
duction.
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*594. Shri Heda: Will the Minister 
of Commerce and Industry be pleased 
to state:

(a) whether it is a fact that Gov« 
ernment propose to control the profits 
of the importers on sales of domestic




